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THE MINISTER OF RAILWAYS
(SHRI GULZARILAL NANDA): (a)
It is not correct to say that doctors on
railways have no avenue of promotion.
Some doctors have, however, resigned.

(b) Year No. of doctors
_ resigned
1967 75
1968 57
1g6g . 6o
(¢) Yes, Sir. The main demands

made in the said Memorandum are as
under :

(1) Introduction of the scale of
Rs. 450—1250, as in the Central
Health Services, as an avenue of pro-
motion for Assistant Medical Officers,
Class II.

(i) Introduction of a Specialists®
Cadre of Rs., 600—1300, as in the
Central Health Services.

_(iii) Increase in the percentage of
higher grade posts so as to provide
better avenue of promotion.

The aforesaid demands have been
carefully considered by  Government
but not found feasible of acceptance.

ELECTIONS IN THE COUNTRY

*23. SHRI R. P. KHAITAN: Will
the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) whether Shri S. P. Sen-Varma,
Chief Election Commissioner recently
stated that in order to have free and
fair elections in the country, the Elec-
toral Officers should not be under the
control of the Executive; and

(b) if so, the reaction of the Central
Government in regard ‘thereto?

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI P. GO-
VINDA MENON). (a) and (b) fThe
Chief Flection Commissioner has sub-
mitted proposals for the creation of an
independent Election Department to be
set up under the Election Commission
of India. The Commission is of the
opinion that creation of such a Depart-
ment 1s essential for the effective per-
formance and supervision of the work
relating to elections at vatious stages,
namely, the preparation and revision
of electoral rolls, the selection of poll-
ing stations, the conduct of poll, the
counting of votes etc. However, the
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proposals are very far reaching in
character and the Government will re-
quire time to examine the proposals
thoroughly and to consult persons con-
cerned, including the State Govern-
ments before taking a final decision in
the matter having regard to all the im-
plications.

DECLINE IN OPERATIONAL EFFICIENCY

IN THF RM\ILWAYS
*24. SHRI A. G. KULKARNI:
SHRI R. P. KHAITAN :

Will the Minister of RAILWAYS be
pleased to state whether it is a fact that
of late the operaional efficiency of the
railways, has been going down rapidly;
if so, the steps proposed to be taken
by Government to remove such defi-
ciencies in the Railway Administration?

THE MINISTER OF RAILWAYS
(SHRI GULZARILAL NANDA): No
Sir, it is not a fact that the operational
efficiency of the Railways of late has
been going down.

Efforts are, however, continuing to
improve the operational efficiency more
and more.
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+{SEWI G MACHINE INDUSTRY
*25. DR. BHAI MAHAVIR:
SHRI L. K. ADVANI:

Will the ‘inister of INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AMND COMPANY AFFAIRS
be pleased t state:

() whethe uny decision has been
taken by Givernment on the proposal
to reserve the sewing machine industry
for the smal scale sector;

(b) whethe attention of the Gov-
ernment has bzen invited by the All
Tadia Sewin Machine Manufacturers
Association (+ the fact that a bank on
the growth f medium scale factories
would provic » permanent safeguard to
the existing t10nopaly in the industry ;
and

(c) it so,
Government

what is the reaction of
hereto?]
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+{THE MINISTER OF INDUS-
TRIAL DE\ELOPMENT, INTER-
NAL TRADE AND COMPANY AF-
FAIRS (SHRI FAKHRUDDIN ALI

AHMED): (a) to (c) A statement is
laid on the Table of the House.

+[ ] English translation,

(27 APRIL 1970] |
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STATEMENT

| (a) Government have decided not to
‘ reserve the sewing machine industry for
( the small scale sector.

(b) Yes, Sir; but no ban extsts om
, the growth of medium scale
in this industry.

(c) The licensing policy recently
announced by Government is intended
to check the growth of monopoly and
is oriented towards giving support to
both small scale and medium scale
units to establish capacity within the
framework of the announced policy.]

factories

MID-TERM ELECTIONS IN INDIA

*26. SHRI L. K. ADVANI:
DR. BHAI MAHAVIR:
SHRI M. V. BHADRAM :

SHR1 BALACHANDRA
MENON :

Will the
SOCIAL
state :

Minister of
WELFARE be

LAW AND
pleased to

(a) whether the Chief Election Com-
missioner has submitted to Government
any Report on the mid-term elections.
held in 1968 and 1969; ‘

(b) whether he has in that Report
made several recommendations regard-
ing electoral reforms ;

(¢c) the other recommendations made
in the Report; and

(d) the Government’s reaction, there-
10?

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI P.
GOVINDA MENON) : (a) Yes, Sir.

(b) and (¢) Yes, Sir. A copy of the
Report is being laid on the Table of
the House. [vide col. No. 111]

(d) The recommendations are being
examined.
AT & G wa| ¥ 3F1 #Y I
faegl ®1 qar  fwar swr

*27. it fa<ew awt : w fafg @
HRIH AT AT A qA AV FAT
4 fw w13 a® &1 91 F 779 (75
¥ A A A wgE F1 Ao il
7Er g1 AT AT G qF IR FAE




